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O R D E R 
 
Mr. K N Shrivastava, M (A): 
 
 
 This C.P. has been filed for non-compliance of the Tribunal’s order 

dated 21.09.2016 in O.A. No.2722/2010; the operative part of the order 

reads as under:- 

 
“4. In this view of the matter, this OA is disposed of with a direction 
to the respondents to give consideration to the applicants for 
promotion in accordance with various directions of courts. The said 
consideration shall be subject to the outcome of the orders passed by 
the Hon’ble Apex Court and by the Hon’ble Bombay High Court. The 
claims of the applicants shall be considered in the light of the 
aforesaid observations.” 

 

2. In compliance, the respondents have placed on record copy of two 

speaking orders; both dated 01.05.2018 whereby the requests of both the 

applicants for promotion from the post of Assistant Engineer to JTS Grade 

have been rejected on the ground that they are not eligible for such 

promotion. 

 
3. We have perused both these speaking orders. We are satisfied that 

our order dated 21.09.2016 has been complied with. As such, this C.P. has 

become infructuous. Disposed of as such. 

 
 
 

( K.N. Shrivastava )                ( Justice Dinesh Gupta ) 
  Member (A)                      Chairman 
 
/sunil/ 
 

 


